.1 TEM NO. 40 COURT NO. 9 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).3074/2005

(From the judgenent and order dated 07/06/2005 in BA No. 3406/2005 of The

H GH COURT OF KERALA AT ERNAKULAM

DI NCY, K. J. Petitioner(s)

VERSUS

STATE OF KERALA & ANR Respondent ( s)

(Wth appln(s) for anticipatory bail and office report ))

Date: 16/09/2005 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE H K SEMA

HON BLE MR JUSTICE B.N. SRI KRl SHNA
For Petitioner(s) M. S. Bal akrishnan, Sr. Adv.

M. Subranoni um Prasad, Adv.

M. S.N Jha, Adv.

For Respondent (s)

M. MT. George, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



Heard. W see no reason to interfere. The Special Leave Petition is dism
ssed.

(Ganga Thakur) (Prem Praka
sh)

PS to Registrar Court Master



